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Shri Rameshwar Singh, Partner                      …..Appellant 

 

VERSUS 

Commissioner of Central Excise & 
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Shri Upkaar Agarwal, Advocate & Shri Ayush Mehrotra, Advocate for 

the Appellant 
Shri A. K. Choudhary, Authorized Representative for the Respondent 
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DATE OF HEARING : 01.05.2025 
DATE OF DECISION : 01.05.2025 

 

 
 The appeal is remanded. For order, see order of date in 

Excise Appeal No.70391 of 2022. 

 

 

 
 

 (P. K. CHOUDHARY) 

MEMBER (JUDICIAL) 
 

LKS 

HON’BLE MR. P. K. CHOUDHARY, MEMBER (JUDICIAL) 


